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Datet 23-8-1993 (Per M. S.De shpande,VC)

Mr.G,R.Menghani for the ap-piicant and L
Mr.P.M.Pradhan for the respondents.
Mr.Menghani states that he has written
RRRkESREXRRA instructions asking him to
withdraw this application andlthét he
wants to withdraw the same.
. - Allowed to withdraw.
’ Application disposed of as withdrawn.
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